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present, the Kerala State Cooperative Banks (KSCB) alone is depositing its SLR, CRR
with RBI securities which comes to Rs. 8,000 crore approximately. That causes a resource
drain of Rs. 2,000 crore. If the notification is implemented, the District Cooperative Banks
will have to directly deposit its SLR, CRR portion with RBI securities which comes to
Rs. 8,000 crore approximately. That will cause a resource drain of Rs. 6,000 crore from
the State.

The major drawback of the notification is that there are no operational guidelines
along with it. Hence, there is utter confusion as to how it can be implemented without
affecting its stakeholders.

So, I urge upon the Finance Minister to intervene and withdraw this RBI
notification.

...(Interruptions)...

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVATION AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, nothing will go on
record. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have already given my ruling. ...(Interruptions)...

Demand to set up a regulatory authority to protect interests of consumers
of the internet shopping and advertisements
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...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Let me finish with this first. ... (Interruptions)...

He raised and whatever has to be expunged, I have expunged also. ... (Interruptions)...

Please. ...(Interruptions)...



